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INTRODUCTION

I, the Chairman, Committze on Public Undertakings, having been
authorised by the Committee to present the Report on their behalf,
present this Tenth Report on “Unusually High Expenditure by Public
Undertakings for their Head Offices.”

The Committee had, on 23rd December, 1977 called for informa-
tion inter alia in regard to expenditure incurred by the 172 Public
Undertakings on Maintenance of their Head Offices during the years
1974-75, 1975-76 and 1976-77. The information was to be furnished
by 22nd January, 1978, but till 20th March, 1978 only 100 Public
Undertakings have responded. The remaining 72 Undertakings
listed in Appendix I have for reasons best known to them, not fur-
nished the required information to the Committee.

This Report is based on the analysis of the written information
8o received in respect of expenditure on Maintenance of Head Offices
from these 100 Public Undertakings.

The Public Undertakings have been spending lavishly on furnish-
ings, fittings and air-conditioning of the Head Office buildings owned
by them. The total expenditure on 42 such buildings during the
three years ending 31st March, 1977 amounted to a fantastic figure of
Rs. 332 lakhs. At least 12 out of these 42 Undertakings have spent
more than Rs. 5 lakhs each on furnishings, fittings, air-conditioning
etc. Prominent among these are Salem Steel Ltd., Balmer Lawtie
Company Ltd. and Hindustan Antibiotics Ltd. which have spent
extravagantly. In the first case the cost of fittings and furnishings
has reached fantastic figure of Rs. 152 per sq. ft. of covered area.

Likewise, there has been a very steep increase in the expenditure
on maintenance of Head Office buildings owned by the Public Under-
takings. During the three years ending 31st March, 1977, the main-
tenance expenditure had amounted to a staggering figure of Rs. 265
lakhs. The Committee have come down heavily on this reckless
squandering of public money on unproductive items.

In the case of buildings hired by Public Undertakings, the Com-
mittee have found that exorbitant rents are being paid for buildings
hired in Metropolitan cities. Engineers India Ltd. top the list with
a rent liability of as much ag Rs. 61.57 lakhs per annum.

v



(vi)

Concentration of a large number of Public Undertakings in such
cities has led to severe overcrowding and scarcity of office as well as
residential accommodation. The Committee have required Govern-
ment to take steps to shift as many of the Head Offices of the Under-
takings to the work sites as possible. Where it is not possible to do
80, Government should undertake construction of public sector com-
plexes in the major cities.

25 Public Undertakings spent a huge sum of Rs. 20.46 lakhs om
air-conditioning during 1976-77. This is a luxury which a country
like India can ill afford. The Committee have required Govern-
ment to issue strict instructions banning the air-conditioning of all
administrative offices of the Central Government as well as the Public
Undertakings.

The Committee considered and adopted this Report at their sit-
ting held on 26th April, 1978.

Nsw Dmun; JYOTIRMOY BOSU,
April 26, 1978, Chairman,
Vaisakha 6, 1900 (Saka). Committee on Public Undertakings.




A. INTRODUCTORY

1.1. The Committee on Public Undertakings called for informa-
tion from all the 172 Public Undertakings regarding their expendi-
ture on Head Offices during the years 1974-75, 1875-76 and 1876-77
an the following items: —

(a) Location of the head office building, the covered area

thereof and number of Class I, II, III personnel working
in the same area and the date of occupation.

(b) It the building is owned by the Undertaking the total

capital cost with break-up of money spent in purchase/
acquisition of land (if land was purchased from private
party, the name and address of the party and the year of
purchase) construction and furnishing (hard and soft air
conditioning central heating) of the building.

(c) Break-up of the annual expenditure incurred on the

maintenance of Head Office building/s e.g. expenditure
on civil works, hard and soft furnishings, electricity, air-
conditioning/central heating, horticulture and personnel
employed for its upkeep.

(d) If the building/s is/are on hiré, the name and address

(e)

of the owners of the building/s and also whether the
owner was related to any Minister/politician/official (give
details), the date on which hired, the advance rent paid,
the amount of annual rent paid, the expenditure if any
incurred on civil works and furnishing—soft and hard;
the manner in which the rent was negotiated and what
efforts if any, were made to secure Government built ac-
commodation.

Expenditure on Head Office establishments—Officers and
others to be shown separately.

1.2, 1t is a matter of regret that although the Bureau of Public
Enterprises (Ministry of Finance) were asked on 28 December, 1977
to obtain information from all the 172 public undertakings, by 22
January, 1978, information in respect of only 100 public undertak-
ings had been received from the Bureau of Public Enterprises upto
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20 March, 1978, The Committee had not been furnished till then
the requisite information regarding the remaining 72 undertakings
which are listed in Appendix 1. This, the Committee feel, amounts
to withholding of the information and consequently may constitute
a contempt of the Committee.

1.3. This Report deals with the expenditure incurred by 100 pub-
lic undertakings on their Head Offices during the years 1974-75,
1975-76 and 1976-77.

14 Biecco Lawrie Ltd., Calcutta has furnished ‘NiI’ Statement
in respect of Head Office except expenditure on Head Office Estab-
lishment. The reason is not understood.

15. Indian Railway Construction Co. Ltd., has stated that the
Company has not yet taken any accommodation for office.
The Committee would like to know from which place the Company
is functioning and who is paying for its rental etc.

1.6. Hindustan Shipyard Ltd., whose Registered Office is located
in Transport Bhavan, New Delhi has stated in reply to Parts (b) to
(d) of the Question as ‘does not arise’. The Committee have'nt had
the time to go through the matter. They fail to understand how
‘such information could be furnished and would like to be informed
of the precise position.



B. BUILDINGS OWNED BY PUBLIC UNDERTAKINGS
(i) Capital Costs

2.1. Out of the remaining 97 public undertakings, 42 public under-
takings have either constructed their own buildings or have located
their offices at the Projects/Works. The particulars of location of
Head Offices of these 42 public undertakings, capital cost of the
building, area covered, amount spent on furnishing/fittings (hard

and soft), air-conditioning/centra] heating etc., are given in Appen-
dix II.

2.2, It is seen that the total coét of furnishings and ﬁtéings ete,,
of these 42 undertakings amounted to Rs. 3.32 crores.

2.3. Three Undertakings viz., Cochin Shipyard Ltd., Indian Dairy
Corporation and Mining and Allied Machinery Corporation have
spent Rs. 2.5 lakhs, Rs. 2.7 lakhs and Rs. 2.8 lakhs respectively. In
the case of 12 undertakings the expenditure on furnishings/fittings

(hard and soft), air-conditioning/central heating etc., has exceeded
Rs. 5 lakhs as shown below: —
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24. It will be seen from the above statement that the cost of
fittings and furnishings of buildings owned by the Public Undertak-
ings works out to a fantastically high amount of Rs. 152 per sq. ft.
of covered area in the case of Salem Steel Ltd. In the case of
Balmer Lawrie Co. Ltd., and Hindustan Antibiotics Ltd., it is Rs. 68
and Rs. 67 per sq. ft. respectively. In the case of Cochin Refineries
14d., and New India Assurance Co. Ltd., it is Rs. 45 and Rs. 41 per
8q. ft. respectively. Two other Public Undertakings, Hindustan
Photo Films Mfg., Co. Ltd., and Bharat Petroleum Corporation Ltd.,

have incurred an expenditure of Rs. 29 and Rs. 28 per sq. ft.
respectively.

(ii) Maintenance Costs

2.5 Another statement showing annual expenditure incurred by
these 42 public undertakings on maintenance of their Head Office
buildings (owned) i.e. on civil works, hard and soft furnishings,
electricity, air-conditioning/central heating, horticulture and per-
sons employed during each of the years 1974-75 to 1976-77, is given
at Appendix IIL. The total expenditure incurred by these 42 under-
takings on maintenance of Head Office buildings during the abover
three years amounted to Rs. 265,17,836 the break-up

of which,
year-wise, is given below:—-

Year Amount

Rs.

1974-75 75,12,863
1975-76 79:97,872
1976-77 110,67,101
Total . 265,17,836

2.6. The rise in expenditure on maintenance of Head Office buil-

dings owned by these 42 public undertakings from year to year is
very substantial.

2.7. The Committee are unhappy to find that in the case of cer-
tain undertakings the maintenance expenditure has indeed been
abnormally high. To quote a few instances:

In the case of Scooters India Ltd, it is found that Maintenance
expenditure* was Rs. 0.03 lakh in 1974-75. Rs. 0.44 lakh in 1975-76
and galloped to Rs. 3.79 lakhs in 1976-77—an increase of 12533
per cent over 197475 The cumulative loss incurred by the Com-
pany was Rs. 638.2 lakhs as on 31-3-1977.

(*Factory & office).
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In the case of Mazagon Dock Ltd, the maintenance expenditure
was Rs. 8.05 lakhs in 1974-75, rose to Rs. 10.73 Jakhs in 1975.78 and

shot up to Rs. 15.68 lakhs in 1976-77—an increase of 94.7 per cent
over 1974-75.

In the case of Balmer Lawrie Co. Ltd., the maintenance expendi-
ture in 1974-75 was Rs. 2.43 lakhs, it rose to Rs. 2.99 lakhs in 1975-76

-and jumped to Rs. 4.34 lakhs in 1976-77—an increase of 78.6 per cent
over 1974-75.

In the case of Delhi Transport Corporation, the maintenance
cost rose from Rs. 2.76 lakhs in 1974-75 to Rs. 4.46 lakhs in 1975-76
and jumped to Rs. 10.40 lakhs in 1976-77—an increase of 276.8 per
cent over 1974-75. The cumulative loss incurred by the Corporation
was Rs. 6224.4 lakhs as on 31-3-1977.

In the case of Hindustan Photo Films Manufacturing Co. Ltd.,
the maintenance expenditure was Rs. 3.09 lakhs in 1974-75, rose to
Rs. 5.15 lakhs in 18975-76 and further increased to Rs. 6.77 lakhs in
1976-77—an increase of 119 per cent over 1974-75.

In the case of Indian Airlines, the maintenance expenditure
which was Rs. 6.46 lakhs in 1974-75 rose to Rs. 8.14 lakhs in 1976-T7—
an increase of 26 per cent over 1974-75. The cumulative loss incurred
by the Corporation was Rs. 96.8 lakhs as on 31-3-1977.

In the case of Jessop & Co. Ltd.. the maintenance expenditure
was Rs. 6.38 lakhs in 1974-75, it rose to Rs. 7.95 lakhs in 1975-76 and
further went up to Rs. 8.50 lakhs in 1976-77—an increased of 33.2
per cent over 1974-75. The cumulative loss incurred by the Company
was Rs. 1247.7 lakhs as on 31-3-1977.

In the case of National Instruments Ltd., the maintenance ex-
penditure which was Rs. 2.75 lakhs in 1974-75, rose to Rs. 3.32 lakhs
in 1975-76 and further increased to Rs. 4.12 lakhs in 1976-77—an
increase of 49.8 per cent over 1974-75.- The cumulative loss incurred
by the Company was Rs. 285 lakhs as on 31-3-1977.

In the case of New India Assrance Co. Ltd., the maintenance
expenditure which was Rs. 10.1 lakhs in 1974, rose to Rs. 108
lakhs in 1975 and further jumped to Rs. 139 lakhs in 1976—an
increase of 37.6 per cent over 1974,



2.8, The Committee note that the cost of furnishings and fittings
etc, in the case of 42 undertakings which have their own Head
Office buildings, amounted to a fantastic figure of Rs. 332.38 lakhs as
on 31-3-1977. It is evident that these undertakings are having very
luxurious fittings and furnishings which are hardly related to the
state of their business. Twelve undertakings, namely, Balmer
Lawrie Co. Ltd., Calcutta, Bharat Petroleum Corporation Ltd., Bom-
bay, Cochin Refineries Ltd., Ambalamugal, Hindustan Antibjotics
Ltd., Pimpri, Hindustan Photo Films Manufacturing Co. Ltd., Indu-
nagar, Hindustan Teleprinters Ltd., Madras, Indian Airlines New
Delhi, Jessop & Co. Ltd., Calcutta, LIC. of India Bombay, Salem
Steel Ltd.,, Salem, Scooters India Ltd.,, Lucknow and New India
Assurance Co. Ltd.,, Bombay, have each raced against each other
and have spent as much as Rs. 5 lakhg and more on furnishing/fit-
tings (hard and soft)air-condition/central heating, etc.

2.9, The Committee are very distressed to note that the cost of
fittings and furnishings only of buildings owned by the public under-
takings works out to a fantastically high figure of Rs. 152 per sq.
ft. of covered area in the gase of Salem Steel Ltd. With half of this
money, civil construction work could bhe completed, which shows
there is something wrong somewhere in the Steel Plant. In the
case of Balmer Lawrie Co. Ltd, and Hindustan Antibiotics Ltd., it
is Rs. 68 and Rs. 67 per sq. ft. respectively. With this amount civil
construction work could be completed. In the case of Cochin Refine-
ries Ltd,, and New India Assurance Co. Ltd., it is Rs. 45 and Rs. 41
sq. ft. respectively. Two other public undertakings viz.. Hindustan
Photo Films Mfg. Co. Ltd.,, and Bharat Petroleum Corporation Ltd.
have incurred an expenditure of Rs. 29 and 28 per sq. ft respec-
tively.

.. 210, The Committee are amazed at the extraordinarily lavish
manner in which some of the public undertakings have been squa-
ndering public money on unproductive items to provide luxurious
environment to their top management functionaries. This goes ill
with the concept of a socialist egalitarian society which the Govern-
ment is trying its level best to build up.

2.11. The Committee need hardly stress that public undertakings
should take into account the general ecomomic conditioms of the
country and the standard of living of the common man whose per
capita income is one of the lowest in the world. The furnishings
and the fittings should not give an impression that they are an island’
of prosperity in a sea of poverty. Lavish furnishings of the offices
of the executives of public undertakings generates frustration and’
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leads to great demoralisation among the subordinate staff and wor-
kers of the public undertakings, apart from attracting very adverse
public criticism.

2.12. The Committee deprecate the construction of ostentatious
buildings. They require that the buildings and their furnishings
and fittings should be functional and utility oriented.

2.13. The Committee recommend that the Directors representing
the Administrative Ministries and Finance Ministry on the Boards
of these Companies should loek inte these matters so that the pub-
lic sector corporations do not indulge in wasteful and lavish expen-
diture on furnishings and fittings and that public funds are
employed more fruitfully. The Directors particularly Govérnment
Directors will be answerable for lapses of this nature,

214. The Committee positively require that Public Undertakings
will, only in consultation with the National Buildings Organisation,
construct unostentatious, inexpensive buildings for accommodating
their Head Offices.

2.15. The Committee are concerned to observe that there has been
a very steep increase in the expenditure on maintenance of Head
Office buildings owned by these public undertakings, under various
broad heads viz., civil works, hard and soft furnishings, electricity,
air conditioning/central heating, horticulture etc. The total expen-
diture incurred by these Public Undertakings on this account dur.
ing the three years 1974-75, 1975-76 and 1976-77 amounted to a stag-
gering figure of Rs. 265.18 lakhs.

216. The Committee are deeply concerned to note that the total
expenditure on this account incurred by these 42 undertakings dur-
ing 1974-75 amounted to Rs. 75.13 lakhs, but it increased to Rs. 110.67
lakhs in 1976-77 i.e. an increase of 46 per cent. The Committee are
perturbed to observe that in the case of certain public undertakings,
the maintenance expenditure has been abnormally high. In main-
tenance work the scope for corruption and wasteful expenditure is
more than in any other sphere of building activities.

217. The Committee observe that in the case of Scooters India
Ltd., the expenditure has galloped from Rs. 003 lakh in 1974-75 to
Rs. 3.79 lakhs in 1976-77 (recording a rise of 12533 per cent). In the
case of Mazagaon Dock Ltd., the expenditure has increased from
Rs. 8.05 lakhg in 1974-75 to Rs. 15.68 lakhs in 1976-77. In the case of
Delhi Transport Corporation, the expenditure has increased from
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. Rs. 2.76 Jakhs in 1974-75 to Rs. 10.4 lakhs in.1976-77 (276.8 per ceat). In
_the case of Hindustan Photo Films Mfg. Co. Ltd., the expenditure
has gone up from Rs. 309 lakhs in 1974-75 to Rs. 5.15 lakhg in/19754
76 and Rs. 6.77 lakhg in 1976-77. In the case of Indian Airlines, the
expenditure has increased from Rs. 6.46 lakhs in 1974-75 to Rs. 8.14
Jakhs in 1976-77. In the_ case of Jessop & Co., the expenditure has
risen from Rs. .38 lakhs in 1974-75 to Rs. 8.5 lakhs in 1976-77. In
the case of National Instruments Ltd., the maintenance expenditure
has increased from Rs. 2.75 lakhs in 1974-75 to Rs. 4.12 lakhs in 1976-
77. In the case of New India Assurance Co. Ltd., the maintenance
. expenditure has increased from Rs. 10 lakhs in 1974 to Rs. 14 lakhs in
..1976. ..

2.18. The Committee strongly deprecate the galloping rise in the
rate of expenditure on maintenance of buildings owned by the pub-
lic undertakings. They require that the Bureau of Public Enter-

, .prises should in consultation with the National Buildings Organisa-
Ation, lay down normg for the guidance of all public - undertakingg
Aabout the necessity of adopting utmost austerity in the expenditure
on the maintenance of buildings etc., taking into account the clima-
tic conditions, type of building, its age etc., the Bureau of Public En-
terprises should also lay down jspecificationg for the Administrative

buildings to be constructed by the Public Undertakings of . their

:Werks as to ensurc that. these are purely functional and do.net
involve huge recurring expenditure .on their. maintenance and
upkeep. The Bureau of Public Enterprises shall. be, answezable. for
any deviations from the guidelines. . Expenses .on maintenance and

details of works done sheuld be clearly reflected.in  its Ammual
Reports.



C. HIRED ACCOMMODATION
(i) Rent paid

31. A statement showing the details of the buildings hired by
61 public undertakings in various cities, the area occupied by them
and the annual rent paid during the three yea.ls 1974-75, 1975-76 and
1976-T7 is given at Appendix IV.

" 3.2. It will be seen from the Appendix that as on 31 March, 1977,
27 public undertakings had hired buildings for ‘'their Head Offices
in Delhi, 6 public undertakings in Bombay, 7 public undertakings in
Calcutta and 4 public undertakings in Bangalore. The rest of the
17 undertakings have hired buildings in various other cities.

3.3. The total area occupied by the various undertakings in
Delhi, Bombay, Calcutta and Bangalore and the annual rent paid
for the same as on 31 March, 1977 is as under: —

Nims of City Number of Covered Rent paid

Undertakings area (1976-77)
Dethi 27 666916 sq. ft. Rs. 2,14,10,598
Bombay 6 54362 , , Rs. 15,556,940
Calcutta 7 103501 ,, ,, Rs. 12,97,002
Bangalore 4 109857 ,, , Rs.  15,95,797
74— Rs. 2,58,60,337

3.4. It will be seen from Appendix IV that ir Delhi there weze
18 undertakings which had paid annual rent exceeding Rs. 2 lakhs
(or more 'than Rs. 16,000 per month) during 1976-77. There are
two such undertakings in Bombay, one such undertaking is in
Calcutta and three undertakings are in Bangalore. One undertak-
ing viz., Western Coalfields Ltd., which hag its head office at Nag-
pur has also paid rent exceeding Rs. 2 lakhs in 1976-77.

3.5. The following 12 public undertakings have paid rent of the

II
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order of Rs. 5 lakhs and above per annum during the period under
review: —

SNo.  Name of Undertaking Location of Rent paid
Head Office
197475 1975-76 197677

DELHI
1. Bharat Heavy Electricals Lad. . . 11,60,589 18,02,838 23,73,244
a. Cement Corporation of India . . 3,385,746 685,686  7,97.183
3. Engineers IndiaLtd. . . . 48,790,502 51,47,261  61,57,972
4. Engineering Projects (I) Ltd. . . 537,301  9,20,000 13,883,000
5. Iadian Airlines . . . . 13,04,459 15,15,014 15,58,304
6. ration :" IndiaLtd. . . . 20,08,000 20,08,000 20,08,000
7. National Industrial Development 6,00,000 6,00,000 12,00,000
Corporation.

8. The Project and Equi t Cor-

poration of India, Ltd. . 3,60,000 6,42,000 6,42,000
9. State Chemicals and Phar

ticals Ltd. . . . . ¢5,52,000

BOMBAY

10. Export Credit and Guarantee

(&::»oraﬁon Ltd. . . 8,30,000 8,68,000 9,08,000

CALCUTTA
1 Jute Corporation of India . 2,19,283 3,92,251 5,65,219
BANGALORE

12. Kudremukh Iron Ore Company . .. 8,72,497

3:6 The folowing undertakings had hired more than one office
accommodation in the same city during the period under review:—

S.No. Name of Undertaking Location No. of buildings hired
1. Bharat Aluminium Co. Ltd. . New Delhi 3
2. Bharat Heavy Electricais Ltd. Do. 3
9. Bongaigeon Refinery and Pet-
rochemicals Ltd. Do. 3
4. Cement Corponnon of lndla
Ld. . Do. )

§. Electronics Tnde md Tech-
nology Dcvdopmcnt Corporlr

tion Ltd

Do. 3
6. Engincers lndu Lul. . Do. 5
9. Engineering Projects (I) Ltd. Do. 1 bmldmg and g9 flaws
in her - budldi
(Kailash)
8. Hindustan Insecticides Ltd. . . New Delhi 2
9. Indian Airlines . . Do. 3
10. International Al.rpons Authonty of
India . Do s

®*Annual rent inclusive of maintenance.
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'S. No.  Name of Undertaking. Location No. of buildings hired
11. National Building Construction Ltd. New Delhi 2
12. National Pertilizers Ltd. . . Do. 3

13. National Raenmb Developmem
Corporation .
14 N-uo&:l Thcrmal Powa C‘arponuon

Do. (i) Kailash Bldg.
(4 flats)
(ii) Ashoka Estate
(12 flats)

a5. Bharat Dynamics Ltd. . . . Hyderabad 2
16. Burn Standard Co. Ltd. . . . Calcutta 2
‘t7. Gen<=ra] Insurance Corporation . . Bombay 4
18. Metallurgical and Engmmng Con-

sultants (I) Led. . . Ranchi 4

3.7. The Electronics Trade and Technology Development Cor-
poration Ltd., New Delhi has furnished the following information
regarding the buildings hired and the annual rent paid therefor:

Name of building Date of hiring Rent paid (Annual)
Rs.
15/48 Malcha Marg . . . . . 14-8-1975 1,80,000
16/48 ,, ” . . . . . 1-2-1976 1,29,000
19/48 ,, e e e 25-5-1977 22,344

3.8. Similarly, the General Insurance Corporation, Bomaby has
furnished the following information: —

Name of building Date of biring Amount of Rent paid
1. Industrial Insurance Building . . Jan., 1973 Rs. 25,260
2. Baldota Bhavan . . . . Nov., 1975 Rs. 1,23,108
3. International Bldg. . . . July, 1976 Rs. 16,608
4. Vulcan Insurance Buxldmg . . October, 1976 Rs. 15,348

3.9. National Hydro Electric Power Corporation Ltd.,, New Delhi
‘had paid advance rent of Rs. 3,25,354 but has not mentioned the
period for which the rent has been paid which giveg rise to suspicion,

3.10. In their Fiftieth Report (Third Lok Sabha), 196364 on
Public Undertakings—Accommodation rented in Principal Cities
and Guest Houses, Staff Cars etc., maintained by them, the Esti-
mates Committee had observed as follows: —

“Considering the magnitude of the total rent paid and the
area occupied by the public undertakings in each of the
principal cities of Delhi, Calcutta, Bombay and Madras,
it would now appear that the requirements of public
undertakings admit of being pooled and met in a planned
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way. The Committee have considered this aspect and
‘they feel that it would be more advantageous to construct
one or two multi-storeyed buildings to house the offices
of the varioug undertakings located in these cities. Such
an arrangement would not only be economical in the long
run, but would also help to ease the pressure on the
private accommodation and lower the rents ‘in these
cities. It would also benefit the public undertakings in
that it would bring all such offices at one place thus
facilitating the easier transaction of business by the
public and saving in transport and communications.’

The Committee therefore recommendeq that—

“‘after assessing the present and future requirements of the
public undertakings, multi-storeyed building or buildings
may be constructed at each one of the cities of Delhi,
Calcutta, Bombay and Madras for housing their offices.
While assessing the needs of public undertakings, it
would be desirable to ascertain the requirements of other
public bodies which are being financed out of Government
funds with a view to seeing whether their accommodation
requirements could be met in this way. The Committee
have no doubt that considerations of economy would be
kept in view while selecting the sites as their location
from the heart of the city would not make much difference
as greater transport facilities are available in those
places’'.

3.11. Government informed the Committee on Public Under-
takings in January, 1967 that the Administrative Ministries concern-
ed will first decide whether the headquarters of the offices of the
various Public Undertakings should continue to be located in the
principal cities of Delhi, Calcutta, Bombay and Madras and there-
after the conclusions of the Administrative Ministries concerned
could be reviewed by the Accommodation Advisory Committee.
After clear decision had been taken in this regard and the present
and future requirements of office space ascertained, the Ministry of
Works, Housing and Urban Development could undertake the cons-
truction of one or two multi-storeyed buildings in each of these
cities to house the various offices of all the undertakings. This could
be possible in two ways, either the funds could be provided by Gov-
ernment and a space allotted to each undertaking on payment of
market rent or one undertaking could construct the buildings for the
use of all. : I

3.12. In their Twenty-first Report—(1967-68) (Fourth Lok Sabha),
the Committee on Public Undertakings stated that they were un-
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happy to note that even the preliminary steps had not been taken
by Government to implement the recommendations of the Estimates
Committee made four years back. The Committee reiterated the
Tecommendation of the Estimates Committee and urged Government
to examine the matter without any further delay.

3.13. The Committee are surprised to note that a large number of
public undertakings are having their head offices in metropolitan
cities viz.,, New Delhi, Bombay, Calcutta and Bangalore for the
convenience of the highly placed persons in the Ministries and Public
Undertakings. The Committee are convinced that most of these
undertakings kave no justification of setting up their head offices
in these metropolitan cities. It is a craze among the public under-
takings to locate their offices mainly in Delhi and hire accommo-
dation at exorbitant rents making it a prestige issue and which
has also become a source of patronage. With the development of
rapid means of communication like telephones, teleprinters ete.,
there is no reason why the head offices of the public undertakings
should continue to be located in these metropolitan cities. The
concentration of the head offices of the public undertakings in these
cities has resulted in creating severe overcrowding and scarcity in
the availability not only of office accommodation but also residential
accommodation and sharp rise in the rental charges of both office
and residential accommeodation, causing distress and hardship to
a large number of people residing in these cities.

3.14. It lis noteworthy that most of the public undertakings pay
house rent allowance to their staff at the rate of 35 per cent of basic
pay (as against 15 per cent by the Central Government) which not
only has a substantial effect on the total wage bill of these under-
takings but also pushes up the rents of private houses. The Com-
mittee feel that there is a case for reducing the House Rent
Allowance paid to persons drawing basic salary of Rs. 1500/- and
above. The existing disparity between the House Rent Allowance
given to the Central Government Employees and the employees of
the Public Undertakings should also be removed so that the l?w
paid employees in the Central Government are brought at par with
persons doing similar jobs in the Public Undertakings.

3.15. The Committee require that Government should appoint a
Committee to review the need for continued location of the head
offices of the public undertakings in the metropolitan cities with a
view to shifting as many of these head offices from these cities as
possible without causing any hardship to the low paid employees.
This Committee should be asked to submit its report within three
months. The Committee have no doubt that the shifting of these
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head offices to the smaller towns and cities/worksites would not
only ease the housing shortage in the metropolitan cities but would
also lead to the development of the smaller cities to which these
may be shifted.

3.16. The Committee regret that in spite of the recommendations
made by the Estimates Committee as far back as in 1963-64 to the
effect that Government should consider the desirability of construct-
ing a public undertakings complex in each of the principal cities for
housing the head offices of public undertakings located in these-
cities, no tangible progress has so far been made in this direction
even after a lapse of fourteen years since the recommendation was
made.

3.17. Taking into account the abnormally heavy amount of rent
being paid by public undertakings, the Committee strongly recom-
mend that Government should actively consider the desirability of
constructing a public sector office complex in each of the principal
cities viz., Delhi, Bombay, Calcutta, Madras and Bangalore to house
those public undertakings which are required to be located in these
cities. The Committee have no doubt that the constructicn of these
complexes can be easily financed by the Public Undertakings them-
selves or by the Financial Institutions.

3.18. The Bureau of Public Enterprises should also issue instruc-
tions that wherever Government accommodation built by agencies.
like D.D.A., State Housing Boards etc., is available, the Public
Undertakings should obtain such accommodation on lease on a long
term basis for locating their offices instead of hiring private accom-
modation which tends to breed corruption and over spending.

3.19. It will be seen from the statement in Appendix IV that 27
public undertakings located in Delhi have paid jrent to the tune of
Rs. 214 lakhs during 1976-77. Among the public undertakings which
are paying huge rents are:—

Sl. No. Name of Undertaking Rent paid ( 1976-77)
(Rs. in lakhs)

.1 Engineers India Ltd. . . . . . . 61°57
2 Bharat Heavy Electricals Ltd. . . 23 73
3 Minerals & Metals Trading Corponuon of lndn le . 20- o8
4 Indian Airlines . e 15°58
5 Rural Electrification Corponuon . . . . . 12- 14
6

National Industrial Development Corporaticn . . . 12+ 00
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The Committee require that an enquiry should be made into the
heavy rentals paid by the various Public Undertakings to see how
far these are justified.

3.20. The Committee deprecate the practice of housing offices of
some public undertakings in more than one place in the same city
which involves avoidable overheads and duplication of expenditure
on communication facilities like telephone, telex, wireless, trans-
port, staff cars etc. The Committee require that Government should
issue instructions that as far as possible, the offices of these under-
takings should not be scattered in the same city but should be locat-
ed in one place. The Public Undertakings concerned should be
asked to initiate necessary action in the matter without delay. The
Committee would like the Bureau of Public Enterprises to review
the position at least once in a year till the desired objective is
achieved.

3.21. The Committee find from the statement at Appendix IV that
7 Public Undertakings have paid advance rent exceeding Rs. 5 lakhs
during the years 1974-75 to 1976-77 as shown below:—

(Rs. in lakhs)

1 Engineering Projecte (India) Ltd. . . . . . 28- 50

2 Jute Corporation of India Ltd. . . B . 28 11

3 Minerals & Metals Trading Corporation of India Ltd. 27 51

4 Bharat Heavv Electricals Ltd. . . 15°49

5 National Thermal Power Corporation Ltd. 8-00

6 Mogul Line Ltd. . . . 6-83

7 Indian A’rlines 2-78 Plus
mon
rent of 11
flais.

3.22. The Committee are amazed to find that as many as 7 Public
Undertakings have paid advance rent exceeding Rs. 5 lakhs during
the year from 1974-75 to 1976-77. The rationale for the payment of
this advance rent is not clear to the Committee. They would like
that immediate investigation should be conducted with a view to
finding out whether there has been any collusion between the
Undertakings and the owners of the private buildings. The services
of the Land Acquisition Collector as also the Rent Controller should
be utilised for ascertaining the justiciability of those high rents.
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(ii) Expenditure on Maintenance and Furnishing ete. ..

3.23. A statement showing the annual expenditure incurred by
the various public undertakings on the maintenance of head office
buildings hired by them, including the amount spent on civil works,
hard and soft furnishing, electricity, air conditioning/jcentral heat-
ing, horticulture and persons employed, is given at Appendix V.

3.24. It will be seen that the total expenditure incurred by tbese
undertakings on maintenance including the amount spent on civil
works, hard and soft furnishings etc. during the last three years,
1974-75, 1975-76 and 1976-77 amounted to Rs. 1,95,38,950 the break-
up of which year-wise is given below:—

Year Amount

197475 - . . . . . . 36,45,519
1975-76 - . e .. 47,70,016
1976-77 . . . . . . 1,11,23,415

Rs.® 1,95.38,950

3.25. It is further seen from Appendix V that out of 61 under-
takings mentioned therein, 25 undertakings have spent more than
Rs. 1 lakh each on the maintenance of office buildings etc., in at
least one of the years 1974-75, 1975-76 and 1976-77. In the case of
the following seven undertakings, the maintenance expenditure/cost
has exceeded Rs. 5 lakhs in one or the other of the three years as
per details given below:—

(Rs. in lakhs)
8. No. Name of Undertaking 1974-75 1975-76 1976-77 Total
1. Metallurgical Enginering Con-
sultants (I) Ltd., Ranchi . 10" 46 1-92 13°95 363
2. Rural Electrification Corpon
tion Ltd., New Delhi . 1-65 1-02 14°20 16-87
3. Kud.rimukh Iron Ore Lud., Ncw
Delhi .. .. 16 27 16- 27%
4 Engincers Indu Ltd Ncw 1- 64 527 77 14- 61
Delhi
5. Bha.nt Heavy F.lectneah Ld,,
lew Delhi 1-83 414 6-45 12° 42
6 lndmnA:era NewDelln .. .o . 11°56@
9. Minerals & Metals Trading
Corporation of India Ltd.,
New Delhi . . 2: 19 1°27 541 8-77
*The Corporation bas stated thus :
‘%-Gamvanwaormdonaq-lgﬁmdﬂm' ludes the expendi on putting
up office > the b 1g. In future, the annual expenditure
will be nominal.™

@ Yecar-wise break-up not given.
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3.26. The Committee observe with deep anxiety that the expendi-
ture incurred by 61 public undertakings on maintenance, furnishing
etc., of office buildings hired by them registered a very sharp in-
crease during the three-year period ending 1976-77 in that it rose
from Rs. 36.45 lakhs in 1974-75 to Rs. 47.7 lakhs in ' 1975-76 and
Rs. 111.23 lakhs in 1976-77.

3.27. The Committee are perturbed at the sharp rise in the main-
tenance expenditure of hired buildings by some of the undertakings.
For example, in the case of Rural Electrification Corporation Ltd.,
the expenditure has increased from Rs. 1.65 lakhs in 1974-75 to
Rs. 14.2 lakhs in 1976-77 i.e., a rise of 760 per cent. In the case of
Engineers India Ltd., the expenditure has escalated from Rs. 1.64
lakhs in 1974-75 to Rs. 7.7 lakhs in 1976-77. In the case of Bharat
Heavy Electricals Ltd., it has risen from Rs. 1.83 lakhs in 1974-75 to
Rs. 6.45 lakhs in 1976-77. The Committee would like to have fuller
justification for the increase in expenditure from the undertakings
concerned.

3.28. The Committee cannot too strongly stress the need for
observing utmost economy in the expenditure on maintenance of
buildings hired by the public undertakings at fancy rates. They
would like the Bureau of Public Enterprises and the Administrative
Ministries concerned to review the matter and to lay down suitable
ceilings of expenditure for various major items, in case this has not
already been done with a view to check the galloping expenditure
under this head.



D. EXPENDITURE ON AIR CONDITIONING

4.1. Out of the 100 public undertakings from whom information
had been received till 20-3-1978, 25 undertakings have air-condition-
ing arrangements in their Head Offices either owned or hired.* De.
tails of such undertakings with location of their Heaq Offices and'
annual expenditure incurred by them on air-conditioning are as
under—

*Note —’l‘he Commxttce are oot certain whethq- more Undertakings have got air-
conditioning/central heating, smcethe questionnaire in the proforma could
give 1ise to dnﬂ'elentmmnhgs The Committee, however, will endeavour to
publish another Report giving accurate details.
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42 It would be observed from the above statement that the
recurring expenditure incurred by 25 public undertakings on air
conditioning of their administrative buildings during the years 1974~
75 to 1976-77 was as under:—

(Rs. in lakhs)
1974-75 1975-76 1976-77
t. Own buildings . . . . . 56 5°24 10°48
2. Hired » . . . 495 557 10-03
ToraL . 10° 55 12-81 20° 46

43. The Committee find from the above that the annual expendi-
ture on air conditioning of administrative buildings owned/hired
by 25 public undertakings has doubled over the three years period
1974-75 to 1976-77 and was as high as Rs. 20.46 lakhs in 1976-77.

4.4. The Committee consider that air conditioning of administra-
tive buildings is a luxury which our country can ill-afford being one
of the very poorest countries in the world where deaths by starva-
tion still take place. It not only involves huge capital expenditure
but also high recurring costs. It is totally unjustified in the context
of our power starved industry and agriculture. Power shedding
which has become a usual feature is costing enormously in terms of
industrial and agricultural production. The Committee would
therefore call upon Government to issue strict instructions banning
the air conditioning of all administrative offices whether those be-
longing to the Central Government or to the Public Undertakings
under them.

New Drvnr; JYOTIRMOY BOSU
April 26, 1978. Chairman,
Vaisakha 6, 1900 (Saka) . Committee on Public Undertakings.




APPENDIX I

Particulars of 72 Public Undertakings which have not furnished the
requisite information till 2-3-1978
1. Air India.
2. Air India Charters Ltd.
3. Andaman & Nicobar Islands Forest & Plantation Development
Corporation.
4. Banana & Fruit Development Corporation Ltd.
5. Bharat Coking Coal Ltd.
6. Bharat Earth Movers Ltd.
7. Bharat Electronics Ltd.
8. Bokaro Ispath Litd.
9. Bridge & Roof Co. (I) Ltd.
10. Central Coal Fields Ltd.
11. Central Cottage Industries Corpn. of India Ltd.
12. Central Fisheries Corporation Ltd.
13. Central Warehousing Corporation Ltd.
14. Central Road Transport Corporation.
15. Coal India Ltd.
16. Cotton Corporation of India Ltd.
17. Damodar Valley Corporation.
18. Eastern Coalfields Ltd.
19. Fertilizers and Chemicals (I) Ltd.
20. Fertilzer Corporation of India Ltd.
“ 21. Film Finance Corporation Ltd.
22. Food Corporation of India.
23. Goa Shipyard Ltd.
24. Greshan & Graven of India Ltd.
25. Handicrafts & Handloom Export Corporation of India Ltd.
26. Heavy Engineering Corporation Ltd.
27. Hindustan Copper Ltd.

26



28.

"29.

30.
31.
32.
‘33.
34.
"35.
"36.
"37.
38.
39.
-40.
41.
42.
43.
45,
46.

47.
48.

49.
50.
51.
'52.

53.

'54.

55.
56.

27

Hindustan Paper Corporation Ltd.
Hindustan Petroleum Corporation Ltd.
Hindustan Steel Ltd.

Hindustan Steel Works Construction Ltd.
Hindustan Zinc Ltd.

India Tourism Development Corporation Ltd.
Hotel Corporation of India Ltd.

Indian Drugs & Pharmaceuticals Ltd.

Indian Iron & Steel Co. Ltd.

Indian Oil Blending Company Ltd.

Indian Oil Corporation Ltd:

Indian Petro-Chemicals Corporation.

Indian Telephone Industries Ltd.
Indo-Burma Petroleum Corporation Ltd.
Lubrizol India Ltd.

Mandya National Paper Mills Ltd.
Manganese Ore India Ltd.

Mica Trading Corporation of India Ltd.
Modern Bakeries (I) Ltd.

Nagaland Paper and Pulp Mills Ltd.
National Mineral Development Corporation Ltd.
National Newsprint and Paper Mills Ltd.
National Projects Construction Corporation Ltd.
National Seeds Corporation Ltd.

Nationa] Textile Corporation.

National Textile Corporation, (Andhra Pradesh, Karnataka,
Kerala. Mahe) Ltd.

National Textile Corporation (Delhi, Punjab & Rajasthan)
Ltd.

National Textile Corporation (Maharashtra North) Ltd.
National Textile Corporation (South Maharashtra) Ltd.

"57. National Textile Corporation (Tamil Nadu & Pondicherry)

58.

59.

Ltd.

National Textile Corporation (Wesf Bengal, Bihar, Assam and
Orissa) Litd.

WNationa] Textile Corporation (Uttar Pradesh) Ltd.
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. North Eastern Handicrafts and Handloom Development Cor--

poration.

. Neyveli Lignite Corporation Ltd.

. Oil & Natural Gas Commission.

. Pyrites, Phosphates & Chemicals Ltd.

. SAIL International Ltd.

. Shipping Corporation of India Ltd.

. State Trading Corporation (Ihdia) Ltd.

. Steel Authority of India Ltd.

. Tannery & Footwear Corporation of India Ltd.
. Tungabhadra Steel Products Ltd.

. Agricultural Refinance & Development Corporation.
. Industrial Development Bank of India.

. Industrial Finance Corporation.
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APPENDIX VI

Summary of Conclusions/Recommendations of the Committee on

Public Undertakings contained in the Report
Reference
S.No. to paragraph Summary of Conclusions/
No. in the Recommendations
Report
6)) @) . @A)
1 28 The Committee note that the cost of furnish-
2.11 ings and fittings etc., in the case of 42 under-

takings which have their own Head Office build-
ings, amounted to a fantastic figure of Rs.-332.38
lakhs as on 31-3-1977. It is evident that these
_ undertakings are having very luxurious fittings
! and furnishings which are hardly related to the
istate of their business. Twelve undertakings,
namely, Balmer Lawrie Co. Ltd., Calcutta, Bha-
rat Petroleum Corporation Ltd.,, Bombay, Co-
chin Refineries Ltd., Ambalamugal, Hindustan
Antibiotics Ltd., Pimpri, Hindustan Photo Films
Manufacturing Co. Ltd.,, Indunagar, Hindustan
Teleprinters Ltd., Madras, Indian Airlines, New
Delhi, Jessop & Co. Ltd., Calcutta, L.IC. of
India, Bombay, Salem Steel Ltd., Salem Scooters
India Ltd., Lucknow and New India Assurance
Co. Ltd., Bombay have each raceq against each
other and have spent as much as Rs. 5 lakhs and
more on furnishings/fittings (hard and soft) air-
conditioning/central heating, etc.

The Committee are very distressed to note
that the cost of fittings and furnishings only
of buildings owned by the public undertakings
works out to a fantastically high figure of Rs. 152
per sq. ft. of covered area in the case of Salem
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Steel Ltd. With half of this money, civil con-
struction work could be completed, which shows
there is something wrong somewhere in  the
Steel Plant. In the case of Balmer Lawrie Co.
Ltd., and Hindustan Antibiotics Ltd., it is Rs. 68
and Rs. 67 per sq. ft. respectively. With this
amount civil construction work could be com-
pleted. In the case of Cochin Refineries Ltd.,,
and New India Assurance Co. Ltd., it is Rs. 45
and Rs. 41 per sq. ft. respectively. Two other
public undertakings viz., Hindustan Photo Films
Mfg. Co. Ltd., and Bharat Petroleum Corporation
Ltd., have incurred an expenditure of Rs. 29 and
Rs. 28 per sq. ft. respectively.

The Committee are amazed at the extra-
ordinarily lavish manner in which some of the
public undertakings have been squandering
public money on unproductive items to provide

- luxurious environment to their top management

functionaries. This goes ill with the concept of
a socialist egalitarian society which the Govern-
ment is trying its level best to build up.

The Committee need hardly stress that public
undertakings should take into account the gene-
ral economic conditions of the country and the
standard of living of the common man whose
per capita income is one of the lowest in the
world. The furnishings and the fittings should
not give an impression that they are an island
of prosperity in a sea of poverty. Lavish fur-
nishings of the offices of the executives of public
undertakings generates frustration and leads to
great demoralisation smong the subordinate staff
and workers of the public undertakings, apart
from attracting very adverse public criticism.

The Committee deprecate the construction of
ostentatious buildings. They require that the
buildings and their furnishings and fittings should
be functional and utility oriented.
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2.13

2.14

2.15—
2.18

The Committee recommend that the Direc-,
tors representing the Administrative Ministries
and Finance Ministry on the Boards of these
Companies should look into these matters so
that the public sector corporations do not in-
dulge in wasteful and lavish expenditure on
furnishings and fittings and that public funds
are employed more fruitfully. The Directors
particularly Governsment Directors will be
answerable for-lapses of this nature.

The Committee positively require that Public
Undertakings will, only in consultation  with
the National Buildings Organisation, construct
unostentatious, inexpensive buildings for accom-
modating their Head Offices.

The Committee are concerned to observe that
there has been a very steep increase in the ex-
penditure on maintenance of Head Office build-
ings owned by these public undertakings, under
various broad heads viz., civil works, hard and
soft furnishings, electricity, air conditioning/
central heating, horticulture etc. The total ex-
penditure incurred by these public undertakings
on this account during the three years 1974-75,
1975-76 and 1976-77 amounted to a staggering
figure of Rs. 265.18 lakhs.

The Committee are deeply concerned to note
that the total expenditure on this account incur-
red by these 42 undertakings during 1974-75
amounted to Rs. 75.13 lakhs, but it increased to
Rs. 110.67 lakhs in 1976-77 i.e. an increase of 46
per cent. The Committee are perturbed to
observe that in the case of certaln public under-
takings, the maintenance expenditure has been
abnormally high. In maintenance work the
scope for corruption and wasteful expenditure is
more than in any other sphere of building acti-
vities.
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The Committee observe that in the case of
Scooters India Ltd., the expenditure has gallop-
ed from Rs. 0.03 lakh in 1974-75 to Rs. 3.79 lakhs
in 1976-77 (recording a rise of 12533 per cent). In
the case of Mazagon Dock Ltd., the expenditure
has increased from Rs. 8.05 lakhs in 1974-75 to
Rs. 15.68 lakhs in 1976-77. In the case of Delhi
Transport Corporation, the expenditure has in-
creased from Rs. 2.76 lakhs in 1974-75 to Rs. 10.4
lakhs in 1976-77 (276.8 per cent). In the case
of Hindustan Photo Films Mfg. Co. Ltd.,, the
expenditure has gone up from Rs. 3.09 lakhs in
1974-75 to Rs. 5.15 lakhs in 1975-76 and to Rs. 6.77
lakhs in 1976-77. In the case of Indian Airlines,
the expenditure has increased from Rs. 6.46 lakhs
in 1974-75 to Rs. 8.14 lakhs in 1976-77. In the
case of Jessop & Co., the expenditure has risen
from Rs. 6.38 lakhs in 1974-75 to Rs. 8.5 lakhs in
1976-77. In the case of National Instruments
Ltd., the maintenance expenditure has increas-
ed from Rs. 2.75 lakhs in 1974-75 to Rs. 4.12
lakhs in 1976-77. In the case of New India As-
surance Co. Ltd.,, the maintenance expenditure
has increased from Rs. 10 lakhs in 1974 to Rs. 14
lakhs in 1976.

The Committee strongly deprecate the gallop-
ing rise in the rate of expenditure on main-
tenance of buildings owned by the public under-
takings. They require that the Bureau of Public
Enterpnses ‘should in consultation with  the
National Buildings Organisation, lay down
norms for the guidance of all public undertak-
ings about the necessity of adooting  utmost
austerity in the expenditure on the maintenance
of buildings etc., taking into account the climatic

: conditions, type of building, its age etc. The
" Bureau of Public Enterprises should also lay

. down specifications for the Administrative
"buildings to be constructed by the Public Un-
'dertakings at their Works as to ensure that these
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are purely functional and do not involve huge

' recumng ‘expenditure on their maintenance and
upkeep. The Bureau of Public Enterprises shall
be answerable for any deviations from the guide-
lines. Expenses on maintenance and details of
works done should be clearly reflected in its
Annual Reports.

£ 3.13 The Committee are surprised to note that a
large number of public undertakings are having
their head offices in metropolitan cities viz., New
Delhi, Bombay, Calcutta and Bangalore for the
convenience of the highly placed persons in the
Ministries and Public Undertakings. The Com-
:mittee are convinced that most of these under-
“takings have no justification of setting up their
heaq offices in these metropolitan cities. It is
a craze among the public undertakings to locate
their offices mainly in Delhi and hire accommo-
dation at exorbitant rents making it a prestige
issue and which has also become a source of
patronage. With the development of rapid
means of communication like telephones, tele-
printers etc., there is no reason why the head
offices of the public undertakings should continue
to be located in these metropolitan cities. The
concentration of the head offices of the public
undertakings in these cities has resulted in
{creating severe overcrowding and scarcity in
ithe availability not only of office accommoda-
tion but also residential accommodation and
. rise in the rental charges of both office
" and residential accommodation, causing distress
and hardship to a large number of people resid-
ing in these cities.

7 3.14 It is noteworthy that most of the public
undertakings pay house rent allowance to their
staff at the rate of 35 per cent of basic pay (as

against 15 per cent by the Central Government)
- which not only has a substantial effect on the

578 LS—5
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3.15

3.16

.17

total wage bill of these undertakings but alsos

pushes up the rents of private houses. The-
Committee feel that there is a case for reducing:
the House Rent Allowance paid to persons
drawing basic salary of Rs. 1500/- and above.
The existing disparity between the House Rent.
Allowance given to the Central Government.
Employees and the employees of the Public-
Undertakings should also be removed so that:
the low paid employees in the Central Govern--
ment are brought at par with persons doing"
similar jobs in the Public Undertakings.

The Committee require that Government
should appoint a Committee to review the need
for continued location of the head offices of the
public undertakings in the metropolitan cities:
with a view to shifting as many of these head
offices from these cities as possible without caus- -
ing any hardship to the low paid employees.
This Committee should be asked to submit its-
report within three months. The Committee
have no doubt that the shifting of these head
offices to the smaller towns and cities/work sites
would not only ease the housing shortage in the
metropolitan cities but would also lead to the:
' development of the smaller cities to which these
' may be shifted.

The Committee regret that in spite of the-
recommendations made by the Estimates Com-
mittee as far back as in 1963-64 to the effect that
Government should consider the desirability of"
constructing a public undertakings complex in
each of the principal cities for housing the head’
offices of public undertakings located in these-
cities, no tangible progress has so far been made-
in this direction even after a lapse of fourteen
years since the recommendation was made.

Taking into account the abnormally heavy"
amount of rent being-paid by public under--
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3.18

3.19

takings, the Committee strongly recommend
that Government should actively consider the
desirability of constructing a public sector office
complex in each of the principal cities viz,
Delhi, Bombay, Calcutta, Madras and Bangalore
to house those public undertakings which are
required to be located in these cities. The
Committee have no doubt that the construction
of these complexes can be ‘easily financed by the
Public Undertakings themselves or by the Fin-
ancial Institutions.

The Bureau of Public Enterprises should also
issue instructions that wherever Government ac-
commodation built by agencies like D.D.A., State
Housing Boards, etc, is available, the Public
Undertakings should obtain such accommodation
on lease on a long term basis for locating their
offices instead of hiring private accommodation
which tends to breed corruption and ever spend-
ing.

It will be seen from the statement in
Appendix IV that 27 public undertakings locat-
ed in Delhi have paid rent to the tune of Rs. 214
lakhs during 1976-77. Among the public under-
takings which are paying huge rents are:—

8. No.

Rent paid

Name of Undertaking (1976-77)

(Rs. in lakhs)

1. Engineers India Ltd. . . : 61-57

2. Bharat Heavy Electricals Ltd. . . . . 23- 73

3. Mmle;;ls & Metals Trading Corporation of India

4. Indian Airlines

2008

. . . 15° 58

S. Rural Electrification Corporation . . . 12° 14
6. National Industrial Development Corporation . 12° 00
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The Committee require that an enquiry
should be made into the heavy rentals paid by
the various Public Undertakings to see how far
these are justified.

The Committee deprecate the practice of
housing offices of some public undertakings in
more than one place in the same city which in-
volves avoidable overheads and duplication of
expenditure on communication facilities like
telephone, telex, wireless, transport, staff cars
etc. The Committee require that Government
should issue instructions that as far as possible,
the offices of these undertakings should not be
scattered in the same city but should be located
in one place. The Public Undertakings con-
. cerned should be asked to initiate necessary ac-

" tion in the matter without delay. The Commit-

" tee would like the Bureau of Public Enterprises
to review the position at least once in a ycar
till the desired objective is achieved.

The Committee find from the statement at
Appendix IV that 7 Public Undertakings have
paid advance rent exceeding Rs. 5 lakhs during
the years 1974-75 to 1976-T7 as shown below:—

(Rs. inl akhs)

3. Lf:g-mh & Metals Trading Carporation of India

1. Engineering Projects (India' Lid. - 28: 50
2. Jute Corporation of India Ltd. . . 28 11

27° 71

4. Bharat Heavy Rectricals Ltd. . . . 15°49
S. National Thermal Power Corporation Lid. 8-00
6. Mogul Line Ltd. . . . . 6-83

7. Indian Airlines

2:78  Plus § months’
reat of 11 flacs.



@

3)

15

16

w
88

328

The Committee are amazed to find that as
many as 7 Public Undertakings have paid ad-
vance rent exceeding Rs. 5 lakhs during the year
from 1974-75 to 1976-77. The rationale for the
payment of this advance rent is not clear to the
Committee. They would like that immediate
investigation should be conducted with a view
to finding out whether there has been any col-
lusion between the Undertakings and the owners
of the private buildings. The services of the
Land Acquisition Collector as also the Rent
Controller should be utilised for ascertaining
the justiciability of those high rents. °

The Committee observe with degp anxiety
that the expenditure incurred by 61 public
undertakings on maintenance, furnishing etc., of
office buildings hired by them reg.stered a very
sharp increase during the three-year period end-
ing 1976-T7 in that it rose from Rs. 36.46 lakhs
in 1974-75 to Rs. 47.7 lakhs in 1975-76 and
Rs. 111.23 lakhs in 1976-77.

The Committee are perturbed at the sharp
rise in the maintenance expenditure of hired
buildings by some of the undertakings. For
example, in the case of Rural Electrification Cor-
poration Ltd., the expenditure has increased
from Rs. 1.65 lakhs in 1974-75 to Rs. 14.2 lakhs in
1976-77 i.e. a rise of 760 per cent, In the case
of Engineers Ltd., the expenditure has escalated
from Rs. 1.64 lakhs in 1974-75 to Rs. 7.7 lakhs
in 1976-77. In the case of Bharat Heavy Elec-
tricals Ltd., it has risen from Rs, 1.83 lakhs in
1974-75 to Rs. 6.45 lakhs in 1976-77. The Com-
mittee would like to have fuller justification for
the increase in expenditure from the undertak-
ings concerned.

The Committee cannot too strongly stress
the need for observing utmost economy in the
expenditure on mainteriance of buildings hired
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by the public undertaklngs at fancy rates. They
would like the Bureau of Public Enterprises and
the ‘Administfative Ministries concerned to re-
view the matter and to lay down suitable ceil-
ings of expenditure for various major items, in
case this has not already been done, with a view
to check the galloping expenditure under this
head.

17 4.4 The Committee consider that air conditioning
of administrative buildings is a luxury which
our country can ill-afford being one of the very
poorest countries in the world where deaths by
starvation still take place. It not only involves
huge capital expenditure buf also high recurring

i costs. It is totally unjustified in the context of
| our power starved industry and agriculure.
\ Power shedding which has become a usual

feature is costing enormously in terms of indus-
‘trlal and agricultural produc'aon The Com-
mittee would therefore cill upon Government to
issue strict instructiong banning the air condi-
tioning of all administrative offices whether

’ those belonging to the Central Government or to

the Public Undertakings under them.

GMGIPMRND—LS II—578 LS—16-5-78—1504.
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